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Bomb facto". III Lockaow 

1351. SHRI CHINTAMANI JENA: 
SHRI PHOOL CHAND 

VERl\IA: 
SHRI H .N. NANJE GOWDA: 
SHRI ·D. M. PUTEE GODWA: 
SHRI CHITTUBHAI GAMIT: 
SHRI K. LAKKAPPA.: 

Will the Minister of HOME 
AFFAmS be pleased to state: .~ 

(a) whether Government'~ attention 
has been drawn to the new., item in 
The 'Hindustan Times' dated the 26th 
October, 1980 that the polke rpl!over-
ed about 15,000 country made bombs 
from an underground factory inside 
a place of worship in old Lucknow 
and arrested some persons in this 
connectlon a fter a raid on thelr hide-
out; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFA1RS 
(SHRI YOGENDRA MAI(W ANA) : 

(a) The news item has com~ to ,he 
notice of Government. 

(b) The required information is 
beIng collected from the State Gov-
ernment and will be laid on :he Table 
of the HOuse on receipt. 

Membership of Trade Unions at 
Paradip Port 

1352. SHRI LAKSHMAN MALLICK: 
Will the Minister ofLABOUH be plea-
sed to state: 

(a) whether Government have con-
ducted any verification of member-
ship of the trade unions operating at 
Paradip Port on the basis of tnember-
ship as on 31st December, 1978; 

(b) if so, the details thereof? 

(c) whether any Labour Trustees 
have been appointed On the basis of 
the verified figures; and 

(d) if so, the names of the Labour 
Trustees along with the nanles of 

their unions appointed on the basis of 
the latest verified figures? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LA'BOUR (SHRI~ 
MA TI RAM DULARI SINHA): 

(a) Yes, Sir. 

(b) The verified membership of the 
unions amongst port workers is indi .. 
cated below:-
----_ .. - -_--------
I Sl. Name of the Union 
Nfl. 

Verw,d 
mtmhership 

... t t , ,-.._.-.. -~ ... _. -._.- ", _ _,.._..-__ .. -

I. (a) 1.) .. 11 ldip POI t W )rk{'r~' 

by VIll n (Gloup 'td 
Shr i ~: "han1anj Khu:atia) 1350 

(b) Parad\p port 'Vo kt"r ' 
(G1oup led b) Sh· i P. K. 
Hal) 230 

2. Pa ad:p POIt fShramik 
~ant4h 280 

3· Parad p P rt and Dock 
L~bnlt UU on 120 

4· Paradip P rt Mini'itcl ial 
Ernp' Y(C" Ac;s clat '.In 15 

..... _-------
(c) and (d). Of the two Labour 

seats on the Paradip Port 'J.:'rust 
Board, one is held by Shri Nishamani 
Khuntl:i representlng the group of 4_he 
Poradip Port Workers' Union led by 
him, while the other seat is vacant. 

'-erification of membership of Unions 
at Paradip Port 

1353. SHRI LAKSHMAN MALLICK: 
Will the Minister of LABOUR be 
pleased to state: 

(a) whether Government have 
issued any directions to the Chief 
Labour Commissioner (Central) to 
verify the membership of the different 
unlOllS and factions of the Paradip 
Port workers on the basis of the mem-
bership as on 31st December, 1978; and 

(b) if so, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI-
MATI RAM DULARI SINHA): (a) 
and (b). Instructions were-
lssued to the Chief Labour Com-




